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THE HIGH COURT OF MEGHALAYA 

AT SIIILLONG • 

" r 
N OT I F I C A TI ON 	 . . ' 

+: .
I 
' 

Dated . S hillong H'" Septem ber, 2016 

NO. HCM.II/123/20 15/341 8 Consequent tuthe Notilication issued b) the Government of 

Meghalaya. Gt>nera l A<.lministration (A) Department No. GAA. l22/20 15/78 dated 

07.09.2016; and in modification of notification No.IICM.li/123T3S I dated 02.09.20 16, 

lion'ble the •lir.h Court ofMcgh;1la;.a i~ plc;lsed to declare IJiil Scph:mbcr. 2016 (Tuesday) 

us Holiday un Accuunt ut ld-Ul- Zuha in the High Cuurt of Meghaluya and Subordinate 

Courts. 

1211The September. 2016 is declared as working. day in the High Court of 

Mcghalaya and Subordinate Courts. 

~J•-'C cL 
'"'REGISTRAR GENERAL 

\ 1emo. NO.I IC M.11/123/20 15/3418 '\ Dated , ~h i llong 8'h Septem ber, 2016 

Copy to:­

I 	 Tht• Joint Registrar-cum-Secrerary to lion 'ble the ChiefJustice, High Court 

of 'vleghalayu. Shillong. 


2. Tin .Joint Registrar- cum- OSIJ. I !tgh Court of .\1/eghalaya. Shillong. 
3. 	 Th1• Private Secrc:tan· to Hun 'bk Air Justice S.R. Sen. High Court of 


Nftghalaya. Shillong. 

4. 	 Tht• Private Secretary to Hon 'hie Mr. Justice V.P. Vaish, 1/igh Court of 


Altghalaya. Shi/long. 

5. Tht• PA to Registrar General. High Coun ofMeghalaya. Shi/long. 
6. 	 The Advocate Gt!neral Meglwla\'11. lfigh Court ofMeghah~va. Shillong. 
7 	 T/11 District & 'le.rsivm Jutlgf! 


Shil/ong.Joww \ongpo/t!Nvng.,,uinJWil!tamlwgar, Tura, 

8. Tht Registrar, High Court ofA!t:ghalaya, Shi/long. 
9. The Joint Registrar. lligh Court ofMeghalaya, Shillong. 

/0. The Registrar (Administration) 1/igh Court ofMeghalaya, Shillong. 

I I Tht Deputy Registrar (Admini:;tration), High Court ofMegha/aya, Shillong. 

12. The Deputy Re[!istrar rlnfrast~ucture & Accoullts), High Cottrl ofMeghalaya, 


Shillong. 

13. The Assiswnt Registrar (Recruitment), High Court ofMeghalaya, Shillong. 

14 The ·1ssistam R,•,f!,iWrar (Record) lligh Court ofMeghalaya. Shillong. 

15. Tlw Assistant Registrar (Accounts). High Court oj ,'vfe?,lwlava, Shillong 
16. The ChiefLibrarian, High Court of Meghalaya. Shillong. 
17. 1/te Chief Translator (//c Stottom'IJ'). High Court ofMeghalaya, Shillong 

/8 The Public Relations Officer, 1/igh Court ofMeghalaya, Shillong. 

~rstems 4nalyst. High Court o(/>feglwlm·a Shi/long jiJr uploading the 


swm on the ojjh wl wtb::iite 
20. The Superintendent (Judicial). I liglt Court ofMeghalaya. ,\'hi/long. 

21 Notice Board 

21. Office file 

_/ , 
REG ISTRAR GENERAL 
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